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4 	1 1 21-9-9$ 	 Adjourned to next week, at 

request. 

Memer(AdInn.) 

Call after vacatic at r eqtst. 

R (D, TRT LVE) 

Heax:d learned counsel for the 

applicant 1r•  3.S.Tripathy on the 

  

questin of admissi. After going thr 

the aw ru nt s, t 	I nf orrned th at 

the corçarative mar]çsof the applicant 

and ResponderltNo.4 will be placed before 

this court for adjudication of the case 

for admissi. Adjourned to next week 

for admissions  
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'il on 8.11.1995 for .idrn)ssjon. 
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£t the re : : uest of the petjti;riers' 

counsel, the oetitin 15 djsniised s 

withdrawn with liberty to 	c fresh 
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